
899 MClUer, una.,. AU~Uti"'r a, IV., K"~ ~-,-, 300 

[Shri Ciunbum N. Natarajan] 

Our traditional markets are being 
dumped by Guatamala cardamom 
which has decreased the price of our 
cardamom from Rs. 203 in 1978-79 to 
Rs. 186 in 1979-80. 

So, I request the hone Finance 
Minister thalt exempting cardamom 
plantations from the purview of 
wealth tax will very much lessen the 
burden of the planter and enable him 
to compete in international market. 

(vi) NEED FOR IMMEDIATE PEST CON-
TRoL MEASURES IN ANDAMAN AND NICO-

BAR ISLANDS 

SHRI MANORANJAN BHAKTA 
(Andaman and Nicobar Islands): I 
have received information from my 
constituency, Andaman and Nicobar 
Islands, that heavy pest attacks 
throughout north, middle and south 
Andamans have caused heavy damage 
and practically destroyed the paddy 
Crop in that part of the country. It is 
unfortunate that, in spite of repeated 
representations and meetngs with the 
Andaman Administration officials by 
the local public representatives it 
could not yield any fruitful result. 
The Administration has not come out 
with the necessary pest control mea-
sures to save- the crop from the pest 
attack and damage. It is needful to 
mention that, during the last two 
years, due to drought cdnditions whiCh 
prevailed in the territory, the culti-
vators could not get any crop and this 
year fortunately the rainfall was time-
ly and the crop condition was good. 
But due to the severe pest attack, all 
hopes of the cultiwtors have gone. 

I would, therefore, like to request 
the Agriculture Minister and also the 
Home Minister to issue necessary in-
$tructions so that pest control mea-
lures are undertaken immediately and 
wholesalf~ spraying is undertaken to 
save the! poOr cultivators of those 
parts 01 the island from disaster. 
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(viii) REPORTED STONING AND FIRING ON 
POL1Y~E BY SA'l'YAGRAmS AT BAGBPAT ON 

5'111 AUGUST 1980. 

SHRI RAJESH PILOT (Bharat-
pur) : Under Rule 377 I would like 
1:0 bring the :following matter to your 
kind notice as also to the notice of the 
House. 

On 5th August, 1980 at Baghpat Lok 
Dal people while offering Satyagraha, 
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were armed with country-made pis-
tols and when Police tried to stop 
them, they started throwing stones 
and bricks on pOlice and also fired 
from these country-made pistols with 
which they were equipped, thus re-
sulting in injuries to the Policemen on 
duty. With these acts of Lok Dal 
party 'M>rkers, the area has become 
unsafe for common persons specially 
for the weaker sectlons of society. 
Responsible persons were present at 
the scene of incident. 

I request this matter must 00 taken 
\)n top most priority to restore the 
confidence in safety in this area. 

14.54 brs. 

BRAHMAPUTRA BOARD BILL-
Contd. 

MR. DEPUTY-SPEAKER: Now We 
take up further consideration of the 
Brahmaputra Board Bill. 

Mr. R. L. P. Verma was on his legs. 
You have already taken 5 minutes. 
Now only 4 minutes are left for this. 

SOME HON. MEMBERS: Sir, the 
time should be extended for this item. 

MR. DEPUTY-SPEAKER: There 
are ten more members who want to 
speak. Should we extend the time? 
I want to kn'0w the views of the 
Minister. 

THE MINISTER OF PARLIAMEN_ 
TARY AFFAIRS (SHRI BHISHMA 
NARAIN SINGH) : We have no 
objection. 

MR. DEPUTY-SPEAKER: For 
how much time shall we extend it? 

SHRI BHlSHMA NARAIN SINGH: 
It is left to you. 

MR. DEPUTY -SPEAKER: I think 
one hOur will be all right. Is it the 
pleasure at the House to extend the 
time for this item by one hour? 

SEVERAL HON. M.EM:.BERS: Yea, 
Sir. 

MR. DEPUTY-BPEAKER: So, the 
House agrees. The time is extended. 
by one hour. 

Now, Mr. R. L. P. Verma. 
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